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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1080 of 2024

IN THE MATTER OF:-

Anita and Anr ...Applicants
Versus
State of Chhattisgarh ...Respondent(s)
INDEX
S. No. | PARTICULARS PAGE NO.
1. Report dated 16.12.24 of Joint Committee constituted for 1-83
compliance of order dated 07.11.2024 along
with  Annexures, by representative of MOEF&CC
Filed by:
S Soe]
Chavcsivg
[CHARU SINGHAL]
Advocate
Enrolment No. D/1224-E/1995
Counsel for MOEF&CC Respondent No.7
228, M.C. Setalvad Lawyers’ Chamber
Supreme Court of India,
NEW DELHI-110001
Mb.9810720565
New Delhi;

Filed on: 20.12.2024
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File No. CC-12008/18/2024-1PCC & NATCOM
Government of India
Ministry of Environment, Forest and Climate Change
(NATCOM CELL)

\ —
Dated the \EkDecember 2024

Subject: Original Application No. 1080 0f2024 in the matter of Anita and Anr.
Vs State of Chhattisgarh and ors in the Hon'ble NGT(PB), New Delhi. Submission
of Committee report reg..

)B4 (59
( ’(\Mz,o& "

This is with reference to the MOEFCC Order vide File No. FC-7/35/2024-
FC dated 25.11.2024 regarding Original Application No. 1080 of 2024 in the
N matter of Anita and Anr. Vs State of Chhattisgarh and ors in the Hon'ble NGT(PB),
New Delhi. Please find enclosed herewith the Report of the Committee
constituted for compliance.

!

Regards,
Yours Sincerely
At
¥
(SHARATH KUMAR PALLERLA)
&%ﬂ V\ .,@'t“ Scientist ‘G’
o e
Shri S. Sunder, et sl BE )
Assistant Inspector General (FC), - —
Ministry of Environment Forest and Climate Change, f/ :

Indira Paryavaran Bhawan, ,q\l&q’b\

Jor Bagh, New Delhi-110003

CCto: DG(Forest)

All Committee Members l_/;{j"p/{( ngl) LC/
¢ han
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Factual report as per the Order dated 07/11/2024 passed by the Hon’ble Tribunal in OA
1080/2024 on the complaint of alleged illegal cutting of around 15000 trees in Hasdey
forest for carrying out proposed coal mining project of Parsa East, District Kele Bason.

Vide Order FC-7/35/2024-FC dated 25" November 2024 of Ministry of
Environment Forest and Climate Change and subsequent nomination of the represcntatives, the
following committee has been constituted in respect of the order in OA 1080/2024 dated
07/11/2024 passed by Hon’ble National Green Tribunal.

1. Sh. Nazimuddin, Scientist-F, Central Pollution Control Board (Representative of
Central Pollution Control Board (CPCB))

2. Sh. Pramendra Shekar Pandey, Regional Officer, CECB, Korba (Representative of

Member Secretary, Chhattisgarh Environment Pollution Control Board (CECB));

Sh. Ajeet Vasant, IAS, District Magistrate, Korba, State of Chhattisgarh;

Sh. Vilas Bhoskar, IAS, District Magistrate, Sarguja, State of Chhattisgarh

5. Sh. C B Tashildar, IFS, Assist Inspector General of Forest (Central), Integrated
Regional Office (IRO), MoEFCC, Nagpur (Representative of Director Genetal, Forest,
Ministry of Environment, Forest and Climate Change, Government of India
{MoEFCC}, New Delhi)

6. Dr. Ankur Awadhiya, [FS, Dy. Director, FSI, Dehradun (Representative of Director
General, Forest Survey of India, Dehradun); and;

7. Sh. Sharath Kumar Pallerla, Scientist-G, MoEFCC (Representative of Ministry of
Environment, Forest and Climate Change)

B

Sh. Ajeet Vasant, [AS, District Magistrate, Korba, State of Chhattisgarh, informed that
the said area is outside the jurisdiction of the Korba District and, therefore, did not participate
in the meeting(s).

The principal facts in the case are highlighted in the first paragraph of the Hon'ble
Tribunal's order as: "Citizens Action Group of India has sent a letter petition dated 19.01.2014
complaining about illegal cutting of more than 15,000 trees in Hasdev forest which comes
within district Korba and Sarguja of State of Chhattisgarh for carrying out proposed coal
mining project of Parsa East, District Kele Bason."

Since the members of the Joint Committee serve at different locations, a meeting of the
members of the Joint Committec was held on 3% December 2024 at 11.30 AM through Video
Conference wherein details about the said complaint were discussed at length. An approach for
factual verification of the complaint was discussed, which included documentary verification,
followed by field verification, if necessary. It was decided that upon the outcome obtained from
the documentary verification, the committee would meet again and decide on the field
verification if necessary.

The following documents rclevant to the case were collected and perused by the
Committee: '

a. Permission for Phase-II Mining Operation dated 02/02/2022 accorded by the
MoEF&CC, New Delhi under the provisions of the Forest (Conservation) Act, 1980,
for diversion of 1898.328 ha of forest land (1654.109 ha of revenue forest land and
244219 ha of notified forest land) in favour of M/s Rajasthan Rajya Vidyut Utpadan
Nigam Limited in South Surguja Forest Division in Surguja District of Chhattisgarh-
grant of permission for mining over phase-IT area {Annexure 1).

b. Permission for Phase-IT Mining Operation dated 25/03/2022 accorded by the State of
Chhattisgarh for non-forestry use of 1898.328 ha of forest land (1654.109 ha of revenue
forest land and 244.219 ha of notified forest land) in favour of M/s Rajasthan Rajya
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Vidyut Utpadan Nigam Limited in Villages Parsa and Kete, Tahsil Udaipur, District
Sarguja, Chhattisgarh- (Annexure 2)

c. Approval for felling of 15,307 trees vide Office of HoFF's letter number 14/3dl-
1/5:‘36/2022—W|_$¢F SH°P° 51/1833 dated 11/12/2023- (Annexure 3}

d. Direction of CCF Surguja to DFO Surguja in reference to the felling of 15,307 trees
vide Office of CCF Surguja's letter number aref Ao /A°$°-08/2023/7056 dated
12/12/2023- (Annexure 4)

e. Report by the Divisional Forest Officer, Sarguja on Parsa East Kete Basen Coal Project
under Sarguja Forest Division, Range Udaipur of Sarguja District (Annexure 5).

f. Satellite Imagery Report from the Forest Survey of India (FSI}), Dehradun (Annexure
6).

The Committee met again on 9% December 2024 at 4.30 PM and 12% December 2024 at
4.30 PM through Video Conference to deliberate based on the documents and report of DFO
Sarguja and FSI Dehradun.

Observations of the committee:

e The Rajasthan Rajya Vidyut Utpadan Nigam Limited had applied for the diversion of
1898.328 ha of forest land (1654.109 ha of revenue forest land and 244.219 ha of
notified forest land) located in villages Parsa and Kete Bason, District Surguja for
captive coal block open cast mining.

» The Divisional Forest Officer, Surguja, provided the details of tree felling for Phase-I
and Phase-11 of the PEKB coal mine block in a letter dated 9.12.2024, which is placed
as Annexure-5. 15307 trees were felled in the Ninth year 2022-23 till 2024, The relevant
portion is shown in the table below.

Table: Details of tree cutting till date

Phase and Area Details of tree cutting till date Period of
related approval | approved Area No.of | No.of | No.of tree
by MoEF&CC | for mining | marked trees trees trees felling
(ha) fortree | marked | felled | retained
cutting for till date
{(ha) felling
Phase-II. Final 1136 43.63 7960 7960 0 Ninth
approval year
accorded by the 2022-23
MoEF&CC vide 91.130 15307 | 15307 0 Ninth
letter F.N 8- year
31/2010-FC 2022-23
dated till 2024
02.02.2022 74.130 10944 10944 0 Tenth
year
2024-25
PHASE-IT | 208.89 34211 34211 0 -
TOTAL

s A time series of satellite imagery provided by the Forest Survey of India, Dehradun,
reveals the location of tree felling (Annexure 6). Relevant imageries of years 2022,
2023. and 2024 arc placed below:
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e The committee deliberated on the above documentary evidence and felt that the field
visit was not necessary in light of the above evidence.

Conclusion: The letter petition before the Hon’ble NGT pertains to tree felling for PEKB Coal
Block. It is found that the State Forest Department has carried out tree felling during 2022-
2024, The permission for Phase-II coal mining operations was accorded by the MoEFCC on
02.02.2022 and the State of Chhattisgarh on 25.03.2022, followed by consequential orders by
APCCF (Production) and CCF Surguja.

- 1
\n:’\ B)
Sh. Nazimuddin, Scientist — F . Sh. Pramen hekar Pandey,
(Representative of CPCB) RO, Korba (Representative of CECB)

L L

Sh. C B Tashildar, IFS,
AIG (Central), IRO, MoEFCC, Nagpur
(Representative of DGF, MoEFCC]

Pager > and 4 partaining %
Pt Algrud: M// 24

Dr. Ankur Awadhtya, IFS, Sh. Sharath Kumar Pallerla,
Dy. Director, FSI, Dehradun Scientist-G, MoEFCC
(Representative of DG, FSi) (Repmentaﬁve of MoEFCC)
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Annexure - 1

Government of India
Ministry of Environment, Forest and Climate Change
(Forest Conservation Division)

i Indira ParyavaranBhawan,
o Aliganj, Jor Bagh Road,
> New Delhi: 110003
v Dated: 02.02.2022
N To . '
The Principal Secretary (Forests),
Government of Chhattisgarh,
Mahanadi Bhavan,

New Raipur, Chhatishgarg

Sub: Proposal for non-forestry use of 1898.328 ha of forest and
(1654.109 ha of revenue forest land and 244.219 ha of notified forest
land) in favour of Rajasthan Rajya Vidyut Utpadan Nigam Limited
(RRVUNL), in Villages Parsa and Kete, Tehsil Udaipur, District Surguja,

Chhattisgarh- grant of permission for mining over Phase-II area- reg.

Sir,

I am directed to refer to the State Government letter no. 5-04,/2010,/10-2 dated
22.02.2021 and Ministry of Coal, Government of India’s letter No. 103/13/2015/NA
dated 23.11.2021 on the above subject seeking approval of the Central Government
for grant of approval for Phase-II mining operations in the balance area of 1136 ha of
forest land in Parsa East and Kete Basan Coal Block and Government of
Chhattisgarh’s letter no. 5-17/2018/10-2 dated 8.10.2021 forwarding a copy of report
-~ on Biodiversity Assessment Study and to inform that proposal of the State
o Government has been considered by the Forest Advisory Committee constituted by
NG the Central Government under Section - 3 of the aforesaid Act.

~

;'_ - == .- After careful examination of the proposal of the State Government and cn the
7 277 2 __basisiof the recommendations of the Forest Advisory Committee, and approval of the
" "same by the competent authority of the MoEF&CC, New Delhi, the Central
Government hereby accords approval for commencing Phase-II mining operation in
the balance area of 1136 ha of forest land in respect of proposal involving non-forestry
use of 1898.328 ha of forest and (1654.109 ha of revenue forest land and 244.219 ha
of notified forest land) in favour of RRVUNL, in Villages Parsa and Kete, Tehsil

Udaipur, District Surguja, Chhatiisgarh subject to fulfilment of following conditions:
i. The recommendation in the Biodiversity Assessment Report (BAR) have been
it 11'_1ad'e lfeeping in view the comprehensive scenario of current production 1ev<?ls,
?'?CCEY‘ ) biotic interference, mitigating measures, etc vis-2-vis impact on surrounding
,46:} resources. Therefore, no further changes in the Mining Plan vis-a-vis land use
shall be effected by the user agency without the prior approval of Central

Government.

ii, The recommendati inthe-BAR ghall be | i ildlif
oo T ,_cmT ndations mad/g )%tl}% mghaﬁﬁ%mcorporated into the Wildlife

- .362 S N IA 2L
Ao Lol o

“r
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File M0.8-31/2010-FC

Management Plan and the same shall be implemented by the State Forest
Department at the project cost.

jii.Quarterly site inspection on compliance of conditions shall mandatorily be

done jointly by Ministry, IRO (Raipur) and State Forest Department and the

. observations/findings shall be submitted to Ministry.

) iv.Grant of permission for mining operations in the Phase-II area of 1136 ha is
subject to change as per the directions of Hon’ble Supreme Court, as may be
directed in final decision, in Civil Appeal 4395 of 2014.

v. The user agency, in consultation with the State Forest Department, will
strengthen the provision for appropriate financial outlay for the establishment
and effective functioning of Rescue and Rehabilitation team to mitigate
human-wildlife conflicts.

vi.The State Government and the user agency shall ensure that concerned
orders/directions of Courts/Tribunals, relevant provisions of all concerned

Acts, Rules, Regulations and Guidelines pertaining to this project, if any, for
the time being in force, as applicable to the project.

vii.Biodiversity restoration should be integral part of mining site rehabilitation

and User Agency should submit annual progress report on rehabilitation of
mined up areas following best practices and afforestation measures to IRO for
information and verification. @~~~

viii.State Government shall ensure that conditions-stipulated in the Stage-II

approval dated 15.03.2012 be complied with by the user agency; and
ix.Violation of any of these conditions will amount to violation of Forest
= (Conservation) Act, 1980 and action would be taken as per the provisions
made under the Act and Forest (Conservation) Rules.

o Yours faithfully,

sd/-
{Sandeep Sharma)
Assistant Inspector General of Forests

Copy to:

1. Principal Chief Conservator of Forest (PCCF), Aranya Bhavan, Sector 19, North
Block, New Raipur- 492002 Chhattisgarh.

2, Regional Officer, Integrated Regional Office, MoEF&CC, Naya Raipur
3. Nodal Officer (FCA), Jail Road, Aranya Bhavan, Raipur.
4. User Agency

5. Monitoring Cell, Forest Conservation Division, MoEF&CC
6. Guard file
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~ Annexure-2

—_ T ee— —_

ML R Sl
WFeR—19, Tl il
a1 IR, 3Tel TR

fora— Proposal for non-forestry use of 1898.328 ha of forest land and (1654.109
ha of revenue forest land and 224.219 ha of notified forest land) in
favour of M/s Rajasthan Rajya Vidyut Utpadan Nigam Limited
(RRVUNL),in Villages Parsa and Kete, Tehsil Udaipur, District Surguja,
Chhattisgarh- grant of permission for mining over Phase-If area-reg.

W3- R SR, Wi, a9 9ol SoEry TRads daed, 98 Rl a0
UF FHIS 8-31/2010 FC, RRi® 02.02.2022 | -
. —00——

feeeft &1 o3 FAF 8-31/2010 FC, feais 0202.2022 (@R Her) o A

Y qaT foel & §O[ur F99Sd Jfaiid Parsa East and Kete Basan Coal Block

(PEKB) ¥ PGel SG B4 oY Phase Il & T8q 1136.00 . T4 Hf¥ aci

& argAfy wem e

2/- URG W@R R SWiga Sgafa ¥ afRfa e ol & o &

# ud R W TRE 0% 5N GOeT R @ WOn 99Hed iaeid Parsa

East and Kete Basan Coal Block (PEKB) ¥ ®IIc Sc&-1 &1 oY Phase I &

q8¢q 113600 8 9 4N WIRF B AR Rajastban Rajya Vidyut Utpadan

Nigam Limited (RRVUNL) & w1 21l & 1R yar o & -

1. The recommendation in the Biodiversity Assessment Report (BAR) have beeen

made keeping in view the comprehensive scenario of current production levels,

TSt ~hiotic interference, mitigating measures, etc vis-a-vis impact on surrounding
"7 . # resources.Therefore, no further changes in the Mining Plan vis-a-vis land use shall
ne ’Be effected by the user agency without the prior approval of Central Government.

2. The recommendations made in the BAR shall be incorporated into the Wildlife
Management Plan and the same shall be implemented by the Nodal Officer FCA * -
1980 at the project cost.

3. Quarterly site inspection on compliance of conditions shall mandatorily be done
jointly by Ministry, RO (Raipur) and Nodal Officer FCA 1980 and the
observations/findings shall be submitted to MOEF&CC New Delhi.

4. Grant of permission for mining operations in the Phase-Il area of 1136 ha is

. L subject to change as per the directions of Hon'ble Supreme Court, as may be
VLAZ=  jirected in final decision, in Civil Appeal 4395 of 2014.

U2

IVRCA! Latar-NLas 4019
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5. The user agency, in consultation with the State Forest Department, will strengthen’
the provision for appropriate financial outlay for the establishment and effective
functioning of Rescue and Rehabilitation team to mitigate human-wildlife

conflicts.

6. The Nodal Officer FCA 1980 and the user agency shall ensure that concerned
orders/directions of Courts/Tribunals, relevant provisions of all concerned Acts,
Rules, Regulations and Guidelines pertaining to this project, if any, for the time
being in force, as applicable to the project.

7. Biodiversity restoration should be integral part of mining site rehabilitation and
User Agency should submit annual progress report on rehabilitation of mined up
areas following best practices and afforestation measures to IRO for information
and verification. :

8. Nodal Officer FCA 1980 shall ensure that conditions stipulated in the Stage-II
approval dated 15.03.2012 be complied with by the user agency; and

9. Violation of any these conditions will amount to violation of Forest (Conservation)
Act, 1980 and action would be take as per the provisions made under the Act and
Forest (Conservation) Rules.

Violation of any of these conditions will amount to violation of Forest (Conservation)

Act, 1980 and action would be taken accordingly.

The Nodal Officer (FCA) 1980 Chhattisgarh shall ensure compliance of all the above
conditions. Y

W:—WI.

40%0
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e .- Proposal for non forestry use of 1898.328 ha. of forest and (1654.109 ha. of revenue forest

land and 244.219 ha. of notified forest land) in in favour of M/s Rajasthan Rajya Vidyut
Utpadan Nigam Limited (RRVUNL) in village Parsa and Kete, Tehsil Udaipur , Distriet
Surguja Chhattisgarh. Grant of permission for mining over Phase-1] area-reg.
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faoa - Diversion of 1898.328 ha. of forest jand for Parsa East and Kete Basen Captive

Coal Block Open Casl Mining Project in favour of M/s Rajasthan Rajya Yidyut
Utpadan Nigam Limited in South Surguja Forest Division in Surguja district of
Chhattisgarh. Grant of Permission for mining over Phase-1} arca-reg.
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PRICRI JoRvSaferpr], el qorEvsal STPIgR Hoslo

" o 07774 - 240238 0), 240236 (R), E-Mail:- dfo-surguja.cg@gov.in

;Fg?ﬁ/ THEAM./ 096 sfiaIqR, fe1i® /04 / 12,/ 2024
Sharth Kumar Pallerla
Scientist
NATCOM Cell

Minisitry of Enviroment Forest And Climate Change
R.No. 326 Leval-IIl, Jal Wing

Indira Paryavaran Bhavan,

Jor Bagh Road Aliganj New Delhi
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Annexusie

F. No. 8-3122010-FC
Govermment of India
Ministry of Environment & Forests
(FC Division)

Paryavaran Bhawan, C.G.Q Complex,
Ladhi Road, New Dethi - 110510,
- Dated: §5% March, 2012

LN

I'e

The Principal Secretary (Forests),
Government of Chhattisgarh,
Raipur.

Sub:  Diversion of 1898.328. ha in twu phases of forest tand for Parsa East and Kete Bosan
captive cosal block opeu cast mining project in favour of M/s Rajasthan Rajys Yidut
Utpadan Nigam Limited in South Surgujas Forest Division (o Surgmja District of

Chhattisgarh - rep.

Sir,

[ am directed to refer to the State Government's letter no. FS-4/2010/10-2 dated 28.04.2010 on
the subject cited above secking prior appraval of the Ceniral Government under the Forest
{Conservation) Act, 1980. After careful consideration of the proposal by the Forest Advisory Committce
constituted under section-3 of the said Act, in-principle approval was granted vide this Minisiry’s lctier
of even mumber dated 06.07.2011 subject to fulfilment of certsin conditions preseribed thercin. The
State Government has furnished compliance report in respect of the conditions stipulated in the in-
principle approval and has requested the Central Government to grant final approval.

In this connection, J am directed to say that on the basis 'of the compliance report furnished by
15372455 dated 31.12.2011, approval of the

the State Government vide letter no. vide its letter no, 331 4,
Centra] Govemnment is hereby granted under section-2 of t},}s.';‘Forust {Conservation) Act, 1980 for
diversion of 1898.328. ha in two phases of foresl Yand for Parsa East and Ketc Basan captive coal biock

open cast mining project in favour of M/s Rajasthan Rajya Vidut Utpadan Nigam Limited in South
Surguja Forcst Division in Surpuja District .of Chhattisgarh subject to fulfilment of the following

conditions:

1. Legal status of forest land shall remain unchanged,

by athe State Forest

u. Compensatory afforestation shail -be raised -and maintaincd
forest land proposed

Department over degraded orange forost land double in extent to the
1o be diverted at the project cost.

b. Fencing, protection and regeneration of the safcty zone area shall be done at the project
cast. VBesides this, afforestation on depraded forest land, to be selected elsewhere,
measuring one and a haif times the area under safety zone, shall also be done at the

project cost.

c. Wherever possibic and technically fuasible, the User Agency shall underiake
afforestation measures in the blanks within the lease area, a8 well as along the roads
outside the lease arca diverted under this spproval, in consuliation with the State Forest

’ Departiment at the project cost.

Shg
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F:oilc}\\'ing activitics undertaken by the prajuct proponent under the supervision of the Stute
Forest Department at the project cost:

(i) Proper mitigative measures to minimize soil ecosion and choking of streams shall be
prepared and implemented,

(i))  Planting of adequate drought hardy plant species and sowing of sceds to arcest soil
crosion.

(i)  Construction of check dams, retentian / toe walls to arrest sliding down of the excavated
material along the contour.

(iv)  The areas shall be reclaimed keeping in view the intemational practice of stabilizing the
dumps by grading / benching so that angles of repose (normally less than 22 at any given
place) are maintained.

(v) No damage shall be caused to the tap-soil and the user agency will follow the top soil
management plan.

The approval under the Forest (Conservation) Act, 1980 is stibjéct to the clearance under the
Environment (Protection) Act, 1986 and any other Acts/Regulation/Rules.

The period of diversion of the said forest land under this approval shall be for a period co-
terminus with the period of the mining lease proposed to be granted under the Mines and
Mincrals (Development & Repulating) Act, 1957,.0r. Rules framed there under. subject 1o a
maximum period of 30 years.

The User Agency shall furnish an undertaking to-pay the additional NPV, if so dctermined, as
per the final decision of Hon'ble Suprene Court of India.

Demarcation of mining lease area will be done on the ground at project cost using four feet high
reinforced cement concrete pillars with'seriul numbers;-forward and back bearings and distance

from pillar to pillar.

Mining/reclamation schedule shall be implemented by the user agency at their cost as per
Environmenmal Management Plan/ phased reclamation programme. The annual report about the
progress of reclamation should be submitled to the CCF (Central), Regional ®flice, Bhopal.

The mining shall be done in two phases:

i.  During phases-l, covering 15 years, the mining shall be restricted 1o 762.00 ha of forest
land.

ii.  During phase -1 the mining pertission over remaitiing 1136.00 ha will be linked to the
reforestation and biediversity management in phase-L.

ili.  The project proponent will submit the application for permission for mining in phase -
I1 along with compliznce report of phage-1,

Shy -
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g of OB und phase wise rehabilitation and afforestation

The user agency will ensure the dumpin
plan under the supervision of the State

of the used 7 mined out pits / voids as per the approved
FForest Department,
supply of alternate fucls to labourers and stalf

The user agency will make arrangement for free ' ‘
1 the adjacent forest areas,

working on the project site 50 as 1o avoid any pressure on

'I'he forest land shall not be used for any purpose other than that specificd in the proposal.

Any tree felling shall be done only when it is unavoidable and under strict supervision of the
State Forest Department.

Ne» damage to the flora and fauna of the area shall be caused.

No labour camps shall be set up inside the forest arca.

crted shall under no circumstances shall be transferred to any

The forest land proposed to be div ‘
roval of the Céntral Government,

other agency, department or person without prior app
The user agency will implement the 'Rescfﬂérfmlﬁ't and Rehabilitation Plan as per the R&R
Policy of State Government,

The user agency will undertake transplantation of important tree species under 60 cm girth
under the supervision of State Forcst Department,

The State Government will not come up for.openingup of the main Hasdeo-Arand arez.

The user agency will ensure proper implementation of Wildlife Management Plan prepared by
the State Government.

The user agency will assist the State Government in conservation and preservation of the flora
and fauna of the area.

The State Government will suitably incorporate the comments, as suggested by of the Wi,

Dehradun, into the Wildlife Management Plan prepared for the area. The project proponcnt has

deposited an amount of Rs. 22-crores (Rs. Twenty two crores) towards cost of implementation

of the Wildlife Management Plan. Increased costs, if any, due to incorporation of the
suggestions of Wil, Dehradun will be bomne by the user agency, Final copy of the Wildlife
Management Plan will be submitted to this Ministry and the Regional Offi¢e, Bhopal within a
period of three months for the purpose of monitoring. A soft copy in PDF format will also be
submitled to the Ministry.

The user agency vfi'!! make provision for appropriate (inancial outlay for the ¢stablishment of
Rescue and Rehabilitation teem to mitigate human-wildlife conflicts.

The \Vfldhfc_ Munagement Plan will be implemented by the State Government and independent
institutions i‘lk.e ;hc Nature Conservation Foundation, Wildlife Trust of India and the Canter for
Ecological Studics at the Indian Institute of Science apant from the Wildlife Institute of 1ndia
may b{: m‘voiv-::d in implementation of the Plan, In order to cnsure proper implementation of
the Wt!di:fc Manzlgcrpcn't Plan, the State Government shall make necessary provisions for
carrying out the monitoring and evaluation of the plan, It would be appropriate to include

=1
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warden of the State in monitoring the implementation of (he 1|
il

The user agency will undertake apd lmplcmcnt suitable mitigativo meanurey ns preseribed |
J wildlife Management Plan for reducing the dependoncy of catflo 1 A JISGEMGH
. the ¥ ing forest area o and pegple on the
; ’
sun’OUn =}
- © other condition that ?he Cl?lef Conscfrvamr of Forests (Central), Regrionnl Office, Bhopal
;. AN e to in the interest of conservation. protection or duw;m,,,,w"l of r;,r;,“,.[

| submit the annual compliance report in respect of the above conditions Lo

ser agency shal .
t and to the Regional Office, Bhopal regulurly.

ermmien

Yours faithfu\ly,

.P
3 J"

.
ey W e
- ks .

4 Sr. Assistant Inspector General of Forests
; ~Copy 0=
1. The Principal Chief Conservator of Forests Government of Chhattisgarh, Raipur.
2’ The Nodal Officer, Office of the PCCF, Government of Cithattisgarh, Raipur.
The Chief Conservator of Forest, Regional Office, Bhopal.
User Agency
. Monitoring Cell, FC Division.
Guzrd file. ' , T
' (Shiv Pal Singhy
Sr. Assistant Inspector General of Foresis

S

2 PN

P ) ".:' §uiie
(Shiv Pa Sinﬁi:)’l'
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on-Torestry use of 1898.328 ha. of forest land and (1654.109 ha. of

219 ha. of notified forest land) in favour of M/s
Nigam Limited (RRVUNL), in Villages Parsa
Chhattisgarh- grant of permission

[ELEE — DProposal forn
revenue forest land and 224.

Rajasthan Rajya Vidyut Utpadan
and Kete, Tehsil Udaipur, District Surguja,
for mining over Phase-IT area- reg.
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BTG AR
_ 7= g weay aRad fawr y
P /UF 5—04 /2010 /102 a1 IR, e TR, e 26/03 /2022

fd,
W g0 T W
@ T T
JAFer—19, Tf =T,

a1 AR, ded TR
frgm—  Proposal for non-forestry use of 1898.328 ha of forest tand and (1654.109
19 ha of notified forest land} in
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diversity Assessment Report (BAR) have beeen

1. The recommendation in the Bio
hensive scenario of current production levels,

made keeping in view the compre
mitigating measures, etc vis-a-vis impact on surrounding

further changes in the Mining Plan vis-a-vis land use shall

2. The recommendations made in the BAR shall be incorporated into the Wildlife
Management Plan and the same shall be implemented by the Nodal Officer FCA"

1980 at the project cost,
pliance of conditions shall mandatorily be done

3, Quarterly site inspection on com
jointly by Ministry, RO (Raipur) and Nodal Officer FCA 1980 and the
observations/ findings shall be submitted to MoEF&CC New Dethi.

4, Grant of permission for mining operations in the Phase-1l area of 1136 ha is
cubiect to change s P

er the directions of Hon'ble Supreme Court, 28 may be |
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S. The user agency, in congultation with the State Forest Department, will strengthen’
the provision for appropriate financial outlay for the establishment and effective
functioning of Rescue nnd Rehabilitation team to mitigate human-wildlife

conflicts.
6. The Nodnal Officer FCA 1980 and the user agency shall ensure that concerned

orders/directions of Courts/Tribunals, relevant provisions of all concerned Acts,
Rules, Regulations and Guidelines pertaining to this project, if any, for the time

being in force, as applicable to the project.
7. Biodiversity restoration should be integral part of mining site rehabilitation and

User Agency should submit annual progress report on rehabilitation of mined up
areas following best practices and afforestation measures to IRO for information

and verification. .
8. Nodal Officer FCA 1980 shall ensure that conditions stipulated in the Stage-II

approval dated 15.03.2012 be complied with by the user agency; and _
9. Violation of any these conditions will amount to violation of Forest (Conservation)

Act, 1980 and action would be taken as per the provisions made under the Act and

Forest (Conservation) Rules.
Violation of any of these conditions will amount to violation of Forest (Conservation)

Act, 1980 and action would be taken accordingly.
The Nodal Officer (FCA) 1980 Chhattisgarh shall ensure compliance of all the above

- conditions.
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Government of India
Ministry of Environment, Forest and Climate Change
(Forest Conservation Division)

. Indira ParyavaranBhawan,
~y Aliganj, Jor Bagh Road,
3 New Delhi: 110003
y Dated: 02.02.2022
-, To , '
The Principal Secretary (Forests),
Government of Chhattisgarh,
Mahanadi Bhavan,

New Raipur, Chhatishgarg

Sub: Proposal for non-forestry use of 18958.328 ha of forest and
(1654.109 ha of revenue forest land and 244.219 ha of notified forest
land) in favour of Rajasthan Rajya Vidyut Utpadan Nigam Limited
(RRVUNL), in Villages Parsa and Xete, Tehsil Udaipur, District Surguja,

Chhattisgarh- grant of permission for mining over Phase-II area- reg.

Sir,
I am directed to refer to the State Government letter no. 5-04/2010/10-2 dated
- 22.02.2021 and Ministry of Coal, Government of India’s letter No. 103/13/2015/NA

dated 23.11.2021 on the above subject seeking approval of the Central Government

for grant of approval for Phase-II mining operations in the balance area of 1136 ha of

forest land in Parsa East and Kete Basan Coal Block and Government of

Chhattisgarh’s letter no. 5-17/2018/10-2 dated 8.10.2021 forwarding a copy of report

- on Biodiversity Assessment Study and fo inform that proposal of the State

e Government has been considered by the Forest Advisory Committee constituted by

WG the Central Government under Section - 3 of the aforesaid Act.

o~

<. _
- == .7 After careful examination of the proposal of the State Government and on the

= 7%% % 7"_basisof the recommendations of the Forest Advisory Committee, and approval of the

~""same by the competent authority of the MoEF&CC, New Delhi, the Central

Government hereby accords approval for commencing Phase-1I mining operation in

the balance area of 1136 ha of forest land in respect of proposal involving non-forestry

use of 1898.328 ha of forest and (1654.109 ha of revenue forest land and 244.219 ha

of notified forest land) in favour of RRVUNL, in Villages Parsa and Kete, Tehsil
Udaipur, District Surguja, Chhattisgarh subject to fulfilment of following conditions:

i. The recommendation in the Biodiversity Assessment Report (BAR) have been

ithy  nade keeping in view the comprehensive scenario of current production levels,

;,;‘L‘:g _ biotic interference, mitigating measures, etc vis-a-vis impact on surrounding
resources. Therefore, no further changes in the Mining Plan vis-a-vis land use

shall be effected by the user agency without the prior approval of Central

Government. _
-~ 1l The recommendations made}WEﬂ@B@i})&incorporated into the Wildlife
/l,’r"\‘f‘ 7‘."‘_“_'__.._.. il;_‘.“.}‘. )
ST L S , N
e (€ e 710
; R L LS
S 362 R YA A

Ao 20— ” —
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File Mo.8-31/2010-FC

Management Plan and the same shall be implemented by the State Forest
Department at the project cost.

iii.Quarterly site inspection on compliance of conditions shall mandatorily be
done jointly by Ministry, IRO (Raipur) and State Forest Department and the
observations/findings shall be submitted to Ministry.

iv.Grant of permission for mining operations in the Phase-II area of 1136 ha is
subject to change as per the directions of Hon’ble Supreme Court, as may be
directed in final decision, in Civil Appeal 4395 of 2014.

v. The user agency, in consultation with the State Forest Department, will
strengthen the provision for appropriate financial outlay for the establishment
and effective functioning of Rescue and Rehabilitation team to mitigate
human-wildlife conflicts.

vi.The State Government and the user agency shall ensure that concerned
orders/directions of Courts/Tribunals, relevant provisions of all concerned
Acts, Rules, Regulations and Guidelines pertaining to this project, if any, for
the time being in force, as applicable to the project.

vii.Biodiversity restoration should be integral part of mining site rehabilitation
and User Agency should submit annual progress report on rehabilitation of
mined up areas following best practices and afforestation measures to IRO for
information and verification. T AN i e S

viii.State Government shall ensure that conditions-stipulated in the Stage-II
approval dated 15.03.2012 be complied with by the user agency; and

ix.Violation of any of these conditions will amount to violation of Forest
(Conservation) Act, 1980 and action would be taken as per the provisions
made under the Act and Forest (Conservation) Rules.

Yours faithfully,

Sd/-
{Sandeep Sharma)
_ Assistant Inspector General of Forests

Copy to:
1. Principal Chief Conservator of Forest (PCCF), Aranya Bhavan, Sector 19, North
Block, New Raipur- 492002 Chhattisgarh.

2. Regional Officer, Integrated Regional Office, MoEF&CC, Naya Raipur
3. Nodal Officer (FCA), Jail Road, Aranya Bhavan, Raipur.
4. User Agency

5. Monitoring Cell, Forest Conservation Division, MoEF&CC
6. Guard file

30
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Annexure-6

Relevant information with regards to Hon'ble National
Green Tribunal Principal bench, New Delhi's order
dated 07.11.2024 in Original Application No. 1080/2024

Submitted by the Forest Survey of India to the Nodal authority
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Background

In their order dated 07.11.2024 in Original Application No. 1080/2024, the
Hon'ble National Green Tribunal Principal bench, New Delhi constituted a
Joint Committee comprising, inter afia, a representative of Director

General, Forest Survey of India, Dehradun.

Representative of MoEF&CC has been made the nodal authority for

coordination and compliance.

The said committee has been directed to collect relevant information, if
necessary, after visiting site, and submit a factual report within six

weeks.

Forest Survey of India {FSI) is an organization under the Ministry of
Environment & Forests, Government of India Its principal mandate is to
conduct survey and assessment of forest resources in the country. Points

on which relevant information has been collected by FSI are as under:
1. Where is the mine located?
2. Were around 15,000 trees cut?

3. Satellite-based time series imagery of the area.

Page 2 of 17
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Location of the mine

1. Parsa East Kanta Basan (PEKB) coal block is situated in Surguja

district, around 10 km from Lemru Elephant Reserve.

Location map of PEKB coal block with district boundaries

1,‘
i
;

BZA'F a78'F A76'F B27F 82 B*F B29r= R3.00F

) ceRB Lk o 0 U 06m
0 srvuniegtont Besmevn

Source: Boundaries received from MoEF&CC.

2. The mine and colliery cover the Northern portion of the PEKB block,

and further extension is occurring towards the South.
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-PEKB block

e

Recent deforestatior

L i
kY

Source: Boundaries received from MoOEF&CC overlaid on satellite

imagery dated 28 December 2023.

Forest canopy density map reveals Very Dense Forests (Canopy
Density > 0.7) to Open Forests (Canopy Density 0.1 — 0.4), besides
non-forest and water areas. In particular, the already mined area in the
Northern part of the PEKB block earlier had Open Forests (Canopy

Density 0.1 — 0.4) and Moderately Dense Forests (Canopy Density 0.4

— 0.7). This region has already been deforested, together with some

Page 4 of 17
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Very Dense Forests (Canopy Density > 0.7) towards the East, as

observed in the data from the India State of Forest Report 2011.

PEKB COAL BLOCK OVERLAILD ON ISFR 2011 DATA

DT

e ety 4t
| 1 e S A R
‘ | AL e R | AT TN R TR
| I LD AT P B ThAET

oL o T [Gn TN
LIRSS FEAE LT EE IR

Source: India State of Forest Report 2011 (data for the year 2009)

4. The continuing expansion towards the South will now include Very
Dense Forests (Canopy Density > 0.7) and Moderately Dense Forests

(Canopy Density 0.4 — 0.7), as observed in the data from the India

State of Forest Report 2021.
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PEKB COAL BLOCK OYERLAID ON ISFR 2021 DATA

ATl
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Source: India State of Forest Report 2021 (data for the year 2019)
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Were around 15,000 trees cut?

1. Yes, 15,307 trees were felled. Source: Brief note received from DFO

Surguja; relevant portion is reproduced below:

T 2023—24 H 91120 &, &9 ¥ & FARFT TON ATIR RrereA
F oAl AR AU gEN a9 WREE (IETEE) g ueE # o ¥ Rvwst e

fv’fﬁ]ﬁﬂl‘{ -

R | & ' e 9 FA | TAr% | g9 Keen B g
L} &G | g A | e B | gef A IOEE $ARAT 96 |
i T T 35;1;"—! qE |

A o { eI /14 /\1:‘4?‘1 /
(2c23-24 91.130 : 15307 13307 1) 4030343 I 11 5% /2082 /T W T,
%) i ' 61,/ 1334 37T 11.-2.m23 ¢
-2 ! Anpexnre - X :
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Progressive deforestation in PEKB coal mine

area

1. Deforestation in year 2023-24 is observed in the Anavaran application
of the Forest Survey of India. This application highlights areas where

tree loss has been detected using satellite imagery in the past one

year.
*e0 1LJ- ¢ ¥ 9@ 8 5 4 =+ ¥ OAMLRMEENE § T = Lt Q0
navaran (W} A Zwea Qe s [arinEngne azps

'''''''

-

2. It is important to note that the area has been showing continuous and

progressive deforestation since the year 2011. Cloud-free composites
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generated from satellite imageries of August to December of various

years are depicted below.

Imagery of the year 2001:
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5.

Imagery

Imagery of the year 2012: ,

of the year 2011:
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Clearing

Clearing
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6.

Imagery

of the year 2013:

Imagery of the year 2014:

102

Clearing

Clearing
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9.

Imagery of

Imagery of the year 2015: :

the year 2016: '
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Clearing

Clearing
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10. Imagery of the yea

r20171: ,

104

Clearing
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12. Imagery

of the year 2019:

Clearing

Clearing ' 3
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14. Imagery of the year 2021:

Cléaring
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16. Imagery o the year 2023:
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Summary

1. PEKB coal block lies in Surguja district, and expansion of the mine is

southwards towards very dense and moderately dense forests.

2. Satellite imagery is provided.
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